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SEMTRAL ADMINISTRATIVE TRIBUNAL

PRINCIFAL BENCH <QL//

0.8, No.13938 OF 2004
Mof. Mol l117E OF 2004
MoA. No.ll84 DF 2004

New Delhi, this the 2nd  day of June., 2004

HON’BLE SHRI JUSTICE V.3. AGGARWAL . CHATRMaAN
HONBLE SHRI S.A. SINGH, ADMINISTRATIVE MEMBER
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(By

Diploma Enginesrs Association

fAffiliated to all India Fed. of ODiploma
Ergg. )

Office addrass

221G, Army. Base Workshop, Mesrut Cantonment,
Meerut, through Mr. $.XK. Sharma, ite General
Secretary,

Address for Ssrvice of all notices:

B-271, Shradha Puri, Phase II

Mear MNew Telephone Exchangs,

Fanker Khera, Mearut 250001 .

Mr.Yed Prakash $/0 Late 3Shri Tej Giri
Tokan Mo.3135 WM (AFV)

DfFfice addrass

51C Army Based Workshop Meerul Cantonmant,
Maarut. '
Address for Service of all notices:

279, Jawanar Nagar, Rohta Road,

RL.D. - Fazalpur, Meerut City-2500072.

M. M.8. Birohi $/0 Shri Dharam Singh

Token No.3236

Telecom Mechanicc (Radar)

Office address

510, Army Based Workshop Meerut Cantonmant,
Meerut.

address for Service of all notices:

38, Shark Colony (Near Police Station),
Sardhana Road, Kanker Khera, Meerut (U.p.)
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(Representing all others similarly situate, -

enlistted in annexure =I1)

: -~ Applicants
Advocate @ Shri G.K. aggarwal)

YEarasus

Union of India,

Through the Secretary to the Govt. of India,
Office addressz for Service of all Notices:
Ministry of Defence, South Block,

Maw Delhi-~110001. '

Director General of E.M.E.,

Office address for Service of all Motices:
Electrical & Mechanical Engineers (Cive-IY),
Uirectorate of E.M.E. OH@, Army Head Quarter,
Mew Delhi~-110001.
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Office-in-Charge EME Records,

Office address for Service of all Notices:
EME Records Office, Sec—underabad (A.P.),
Pin-500021.

Commandear

Office address for Service of all Notices:
Head Quarter Base Workshop (EME),

Meerut Cantt. Pin 250001.

The Commandant & ™MD
Office address for Service of all Notices:
510, Army Base Workshop, Post Box No.-30.
Mesrut Cantt. Pin 250001,
The Commandant & MD
Dffice address for Service of all Notices:
505, Army Base Workshop,
Delhi Cantt.., New Delhi.
- REgSpoOndents
ORDER (0ORAL)
SHRI_JUSTICE V.S. AGGARWAL : -
Learned counsel for the applicants states that
he may be permitted to withdraw the present Original
Application with liberty to file a fresh Driginal

Application. Allowed as praved.

2. Subject to aforesaid, the present Original

Applicationfis dismissed as withdrawn.
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(V.S. AGGARWAL.)
ADMINISTRATIVE MEMBER CHAIRMAN

Jravi/



